LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Monday, 04 August 2025 / 13 Shravan 1947 (Saka)
02.00 PM
NATIONAL SONG-VANDE MATARAM

1.  Obituary Reference.

2. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri Surya Prakash Khatri 6. Shri Sandeep Sehrawat

2. Shri Aaley Mohammed Igbal 7.  Shri Ajay Kumar Mahawar

3. Shri Jarnail Singh 8.  Shri Harish Khurana

4. Shri Umang Bajaj 9. Shri Tarvinder Singh Marwrah
5. Shri Raj Karan Khatri 10. Smt. Shikha Roy

3.  Papers to be laid on the Table:
I. Smt. Rekha Gupta, Hon’ble Chief Minister to lay copies of the following on the

Table of the House :-

1. Finance Accounts and Appropriation Accounts of the Government of NCT of Delhi for the
year 2023-2024 (Hindi & English Version).

ii. Report of the Comptroller and Auditor General of India on ‘State Finances for the
year 2023-24’ relating to the Government of NCT of Delhi for the year ended 31
March 2024 (Report No. 1 of 2025) (Hindi & English Version).

iii. Report of the Comptroller and Auditor General of India on ‘ Welfare of Building and
other Construction Workers’ for the year ended 31 March 2023 relating to the
Government of NCT of Delhi (Report No. 2 of 2025) (Hindi & English Version).

II. Shri Ashish Sood, Hon’ble Minister of Power to lay copies of the following on the

Table of the House :-

i. Notification No. F. 17(17)/Engg./DERC/2023-24/C.F.N0.8020/1568 dated 12/11/2024
regarding Delhi Electricity Regulatory Commission (Terms and Conditions for Green
Energy Open Access) Regulations, 2024 (Hindi and English Version).

ii. Annual Accounts of Delhi Electricity Regulatory Commission (DERC) for the year
2023-24 (Hindi & English Version).

4.  Presentation of Reports :
I.  Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
Shri Abhay Verma, Hon’ble Chief Whip
to present the Second Report of Business Advisory Committee.

II.  Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
Shri Ashok Goel
to present the First Report of Rules Committee.

5. Introduction of Bill :
Shri Ashish Sood, Hon’ble Minister of Education to introduce ‘The Delhi School
Education (Transparency in Fixation and Regulation of Fees) Bill, 2025 (Bill No. 03 of
2025)’ with the leave of the House.

6. Short Duration Discussion (Rule-55) :
Shri Harish Khurana
Shri Abhay Kumar Verma
Shri Anil Kumar Sharma
to initiate discussion regarding ‘Alleged financial irregularities of Rs 145 crore in Jai Bheem
Mukhymantri Pratibha Vikas Yojana“.

Delhi Ranjeet Singh
04 August 2025 Secretary
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